The Recruitment Rules for the Post of Junior
Librarian, Health & Family Welfare Department,
Govt. of Tripura.
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GOVERNMENT OF TRIPURA
HEALTH & FAMILY WELFARE DEPARTMENT.

No.F. 2(1-264)-MS/ESTT/Z014/1720{V-1)

Dated, Agartala, the 17th February, 2016.

NOTIFICATION

In exercise of the powers conferred by proviso to article-309 of the Constitution the
Governor, Tripura hereby makes the following rules regulating the method of recruitment to the
post of Junior Librarian under the Health & Family Welfare Department, namely :-

1. Short title commencement :-

M These rules, may be called Junior Librarian under the Health & Family Welfare

Department Recruitment Rules.

{2) They shall come into force on the date of their publication in Official Gazette.

2. The Name of the posi(s) shall be specified in column-1.

3. Number, Classification and scale of pay :-

The number of the said post, its classification and the scale of pay attached thereto shall
be as specified in Columns 2 to 4 of the Schedule annexed hereto.
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Method of recruitment, age limit, qualification etc.

The method of recruitment to the said post, age limits qualifications and other matters
elating to the said post shall be gs specified in columns 5 to 13 of the said Schedule.

Disqualification :- No person.

- Who has entered into or contracted a marriage with 3 person having spouse living ; or

Powertorelax:- Where tha State Government is of the opinion that it is Necessary or
expedient so to do, it may be order, for reasons to be recorded in the writing and in
consultation with the Tripura Public Service Commission, relax any of the provisions of
these rules with respect te any close or category of persons.

concessions required to be provided for the Scheduled Castes, the Schedules Tribes,
Ex-Servicemen and other special categories of Persons in accordance with the orders
issued by the State Government from time to time in this regard.

By order and in the name of the Governor,
M. Nagaraju
Principal Secretary

Government of Tripura.

Recruitment Rules for the post of Junior Librarian of Health & Family Welfare
Department, Government of Tripura.

SCHEDULE
Name of Post - Junior Librarian,
Number of Posts - 2(two) Posts plus additional post as and

when created.
t

Classification - Group-C (Non-gazetted)

Scale of pay - - Pay Band-2 of Rs.5700-24,000/- with Grade
Pay Rs. 2200/- (subject to revision by the
Government from time to time).
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Method of recruitment whether
by direct recruits or by promotion
or by transfer on deputation and
percentage of the vacancies

to be filled by various methods

Age limit for direct recruitment

Educational and other qualification

Whether age & Educational
qualification preseribed for the
direct recruitment wii apply in
case of promotes SRS

Whether sslection pest or
Non-selection post

Period of probation, if any

In case -of recruitment by
promotion/iransfer, grades
from which promotion/transfer
is to be made '

b
ifa D.P.C, exisis, what isils
composition '
Circumstanse in whish TPSC
i= {2 be consulied I making
recruiiment

March 5, 2016 A. D.

80% by direct recruitment.
20% by promotion failing which by direct
recuitment. :

18 10 40 years. Upper age limit is E(five) years
relaxable in case of SC/ST/PH candidates and
Govt. Servant.

H.S(+2 stage) orits equivalent examinaiion
passed from recognized Board.

Diploma in Library Science from a recognized
Institute.

Age -No

Qualification :- No

it ot e
Not appiicabie.

2(lwe) years.

Promotioh from the post of Library Assistant/

Assisiant- Librarian & Cataloger having at
least 5 years continuous services in the post.

Nct apgiicable.

Nzt appiicatile

By order and in tha. pame of the Governor,

M. Nagaraju
Principal Secretary
- Gavernment of Tripura.




